
519 Written Answers FEBRUARY 13, 1964 Written AnsWeTB 520 

clalq; status for payment of special 
allowances to the Central Govern-
ment employees; and 

(b) the number of employees 
benefiting by the upgrading of the 
Madras city? 

The MiDlster of Flnanee (Shri T. 
T. Krishnamachari): (a) The area 
within the limits of the Corporation. 

(b) The number on 31st March, 
1961 was 69,809 according to the cen-
aus of Central Government em-
ployees. This excludes Defence 
personnel. 
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169. Shri D. C. Sharma: Will the 
Minister of FiDanoe be pleased to 
state: 

(a) whether the advisability of 
amending the ninety year old Indian 
Pensions Act has been considered; 

(b) if so, the action taken in the 
matter; and 

(cl if not, the reasons therefor? 

The Minister ef FiBance (Shri T. 
T. Krishnamaehari): (a) to (c). Yes, 
Sir. The question of amegding the 
Pensions Act, 1871 was considered 
during 1961 in connection with a 
proposal to provide for recoveries of 
Government dues from pensions. The 
proposal was, however, not pursued, 
since Government felt that the pro-
tection enjoyed by recipients of Gov-
ernment pensions for so long should 
not be tampered with. 

River Roam 

170 Shri D. C. Sharma: Will the 
Minister of IrrigatioD aDd Power be 
pleased to refer to the reply given 
to Starred Question No. 39'3 on the 
5th December, 1963 and state when 
the six river boards proposed to be 
set up are likely to be constituted? 

The Minister of Irrigation aad 
Power (Dr. K. L. Rao): The matter 
is still under consideration. 

B01lSlD&" ProJecIB in States. 

r Shri P. R. Chakravertl: 
171. ~ Shrimati Savitri Nipm: 

. l Shri Kappen: 

Will the Minister of Works,· B01I8-
Ia&" aad BellaltUitatioll be plMftd to 
.tate: 

(a) whether the Union Govern-
ment have urged on the PlannIa& 




